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(Motion)

[Shri Shivaji Rao S. Deshmukh]
should not fall short of this expecta-
tion; I hope they will take cudgels in
their hands and see that state trading

in foodgrains is introduced imme-
diately.

Now our Food Corporation has un-
doubtedly proved to be a rank flasco.
They did not dq anything in terms of
active collection or monopoly procure-
ment of foodgrains, nor anything in
regard to distribution. I think in the
years to come, they will play an im-

portant role with state trading in
{oodgrains.
On the food production side, we

have been suffering from gross im-
pediments. The biggest of them is
the lack of remunerative prices. We
have stated from time to time ¢that
we will pay remunerative prices to
agriculturists, but we have never paid
them. We have not even fixed them,
what to speak of paying them those
prices. More lip-service to remunera-
tive prices will not do, We must take
active steps to see that the cost of
production of foodgrains, of every
agricultural production in this coun-
tey is carefully calculated and fixed
and on that and that basis alone
should agricultural prices be fixed. 1
plead with Government to look into
thig problem.

Lack of adequate facilities impedes
the growth of production of
foodgrains. Even short-and medium-
term loans are not available. The
Reserve Bank’s appreciation of
the demands of rural credit is
also faulty. This must be cor-
rected, Fertilizers should be made
available in adequate quantities and
at reasonable prices. We are short of
fertilisers to the extent of 40 per cent
and we are moving heaven and earth
for importing fertilisers instead of
producing them indigenously, So
a large-scale public sector undertak-
ing to manufacture fertflizers in
quantities which will completely take
care of our need in this direction is
8 basic necessity I hope Government
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will look into this aspect and take
adequate steps immediately.

Sir, I move.
Mr. Deputy-Speaker: Shri Jyotishi

may speak after the statement of the
Prime Minister.

16.05 hrs.
STATEMENT re. TALKS WITH
NAGA DELEGATION
Mr, Deputy-Speaker: The Prime

Minister will make a statement.

Shri Harj Vishnu Kamath (Hoshan-
gabad): On a point of order. I would
like to invite your attention to a very
salutary convention and practice esta-
blished in the House about calling at-
tention notices. But I find that
it is being side-tracked by this
new technique that is being ad-
opted whereby the Minister concern-
ed suo motu makes a statement so
that we are baulked and cheated of
the right to raise the matter and pur-
sue it ourselves. This is very unfair
and jnsalutary.

Shri S. M. Banerjee
support Shri Kamath.

(Kanpur): I

Mr. Deputy-Speaker: 1 will allow
questions,

Shri Hari Vishnu Kamath: I am re-
ferring to the side-tracking of rule
197.

Mr. Deputy-Speaker: The Prime
Minister said that she would make a
statement. The Speaker allowed it.
Now she is making it.

Shri 8. M. Banerjee: What about the
point we have raised? Under rule 197,
it is our rizht to cal} attention to mat.
ters of urgent public importance.

Mr. Deputy-Speaker: I have got the
names here. I will allow each of them.
~ .
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Shri S, M. Banerjee: Thank you.

The Prime Minister and Minister of
Atomioc Energy (Shrimati Indira
Gandhi): A delegation of Nagas in-
cluding Shri Khugato, Shri Inkong-
meren Ao and Shri Isack Swu, ac-
companied by the three members of
the Peace Mission met me on the 18th
and 18th February, 1966. This meet-
ing, ag the House will recall, had been
arranged in the time of my predeces-
sor. It was intended to be a good-will
visit and the talks which took place
were fully in conformity with this
idea, The main subject of our talk
was the importance of preserving
peace, and stopping the many ugly
incidents which still take place,
resulting in loss of life and pro-
perty. The observer team of the
Peace Mission is being strengthened
by attaching two officials on each side
to ensure that all incidents of breach
of the agreement on the suspension
of operations are speedily investiga-
ted. It has also been agreed that both
parties wil] take effective and quick
action on the findings of the obser-
vers. In order to create a better at-
mosphere and to facilitate a fina) set-
tlement, the Peace Mission have sug-
gested the release of the Naga prison-
ers. This matter will be examined.

1 was impressed by the sincerity
and ecarnestness of the Naga leaders
whom I met. They seemed genuinely
anxious to ensure the implementation
of the agreement entered into in Sep-
tember 1964 and to prevent further
violent incidents and loss of life. I
am not without hope that as a result
of this meeting, a certain amount of
unnecessary distrust and suspicion,
which had developed on both sides,
has been dispelled,

We have agreed to have a further
meeting for which the Naga leaders
will visit Delhi again some time
in April, 1986. It is possible—and
1 would not put it more strongly
than that—that at this next meeting,
some real progress may be made to-
wards a settlement which would put
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an end to bloodshed and see the resto-
ration of peace throughout Nagaland.
The way will then be clear for all
sections of the Nagas to play their
rightfu] part in the progress and wel-
fare of Nagaland.

Mr. Deputy-Speaker: We are on a
delicate mission. I would request
hon. Members not to ask questions
which might jeopardise agreement.

Shrl flari Vishnu Kamath: We
know our responsibilities.

Mr. Deputy-Speaker: I would re-
quest them to exercise restraint.
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&t s et (froeix) ¢
arre) & frewew d qurr A @
faeyx ¥ qrr fadegws Ia%® a1 &
e &7 § qgawey faar ¥ fe #f
WY ara suT Sa @ WY T g, AT
T gF IaE g ¥ w9 ¥ qforr R
w1 gara i § 9y wew & W
FrrERr w1 HE AW R T TE QT
et feafar 3 qrmral & firsesizer e gy
wT AT S W A AY A aE &
sTdafEat sTaT aw o § 9§ shagA
¥ ¥ yfafor gx fredzw & q1q oy
e w1, N fe g fRMr safer §
arifra w3 w1 N O &Y gw
arx w1 aftwy 7 2 @Y § fe e
¥ frevzar w) fadt gad A & fimee—
Fem g d e femrarm g ?
gt AY et ewE WY q@ A F qed
wr gqfumz § ?

s (e wa A e
e favrr ¥ wre § WX QT &
a7 g1 a1 {5 qia fawg et &
Y Fag qram | Rfal @
¥ Iafegfa 4 1

gl A IA E2THT T gATH § W oy
aat ¥ frar, W 1Y ww § fr g wte
armt #1 W 8 71 3 e dhT ot I
v g ¢ | e ey I ag vy
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o Y A g g W we WY g
A § ) e T mar g g fE
ge faelt qeg Y oF ga2 A A X FOF
TR F a1 o7 /T, I A g ag and
gET &% | qrfeara @ oY gAT A
WA agigh | o N A gE
i faew £ gaear 9 91T o9 WY wf
WE &Y AT Y A SN aga & -
wefrat T 36y a9 97 o € fF ow
oHT HOE F fAd @Y Iy §X FT aw
t 1 A arcgr ME Y ag o o A
&Y arr W WA FY FAIC A §, qEAQ
o e T @ e T oW I
GART FEY § WX 7 Ig AT A1 TAW
o

15 hrs.

ot growt T |AY (VX)) AT
W & E) fom B araE T F ARy
arrde & sfaffodl 1 = R Gar 7w
wgfﬁqfwimfﬂmrriwzigﬂt
W wiT @ § A I fgafed § i
W wq sfafear gl ?

wima (i it : D qTE-
Qi # wE fady wr A @ ot
fager X s ag foow faar @ fe ot
g arEna § R § wiorgx Wi wraT ¥
W it Ay ¥ WY, I duwr &
e vt &% Y WA € | 99 99T
Wi 7g @ fF € wawdd Y agnar
wir Wi XY R g FT A g ]
o T A &Y G, gy WY wE wigE
g ar | &, & Aty g aw § 1@
a1 @ & W 2 AvTE A aTH A AR
war g § 1 AR e A Ay IR
W aTh @ A & afaw O e §
o, IEA T o e ¥ T
w 0 v 39 0 B ard WX
w & f6 @ T o g q9
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Shri Hem Barua (Gauhati): Shri
Jai Prakash Narain, a member of the
Nagaland Peace Mission, has said that
further autonomy should be granted
to Nagaland with a separate flag and
a separate constitution, the Central
Government only controlling defence,
fianance and external affairs. In the
face of that, the Foreign Minister of
the Nagaland Federa] Government,
whom our Prime Minister met recent-
ly in Delhi, has said that nothing short
of independence would ever satisfy
the aspirations of the Naga people.
He is very firm on that. In this con-
text, may I know whether our Prime
Minister has told the Naga Federal
Government representatives who met
her recently here, or is she prepared
to tell them that there can be no
settlement of the Naga problem out-
side the Indian Constitution? May 1
know if our Government have evolv-
ed any formula for a political settle-

‘ment op their own?

Shrimati Indira Gandhi: As I men-
tioned earlier, no such demand was
made, no such matter came up for dis-
cussion even. The purpose of these
talks was just to create goodwill and
an atmosphere in which we could
discusg further, As I have alsp said
earlier, our stand of Nagaland being
a part of India remains what it was.
Many statements have been made by
Naga leaders and by other peopla
Naturally we cannot control their
statements, but our stand remaing the
same.

Shrl Surendranath Dwivedy (Kend-
rapara): We will be happy as the
Prime Minister hag said # real pro-
gress is made when they meet next,
but I would like to know whether,
when they meet next, the role of the
Peace Mission, So far as the Naga
people are concerned, will be over,
and they will have direct talks with
these underground Naga leaders. Se-
condly, hag it been made clear to un-
derground Naga leaders that if, in the
meantime, they go on maintaining
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contact with foreign countries like
Pakistan for getting armg etc., then
it will prejudice the very mission for
which they would like to meet the
Prime Minister?

Shrimati Indira Gandhi: It has not
been decided who will be present at
the next meeting, nor has the date of
the meeting been finalised.

Shri Surendranath Dwivedy: What
is the Peace Mission's role?

Shrimati Indira Gandhi: This is
what I am saying. It has not been
decided whether or not thev will be
present, becduse it has not been dis-
cussed as to who will be participat-
ing. With regard to their contacts
with other countries, again this was
not discussed, but naturally this is
something which has to be discour-
aged and this message has been put
to them many times by the Peace
Mission and also by our own autho-
rities.

W CREEE AW ( AaEET )
oW WS, OF § W19 @ g o
fs ux wo a1 frad e ¥ s Wl Xy
w7 7 6 ¥ a7 ¥ ) § A i
9F GO FT FAT AT ATAAT | TE 1A
@ qR WY wfgeR far e,

oETw WEAT : QTVET ATH GG

ol THEEE TR YA FEIAG,
gag wE gy A aver faa qr wix
wam® ®a A w5y o1 i ag amma S

Shri Harl Vishnu Kamath: While 1
and my party yield to none in our
desire for a peaceful settlement of
this long-standing problem, has the
Prime Minister's attention been
drawn to the press characterisation
of, or reference, to these talks as
talks between the Prime Minister of
India, the Federal Government of
Nagaland and the Peace Mission, and
if 80, does the Government also accept
this position, and while we do not
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object to the talks, does the Gov-
ernment, does the Prime Minister,
think that attendance at a reception
held in honour—I stress the word
“honour”—of underground or hostile
or rebel Nagas in the Capital, on the
point of the Chief Minister of Assam,
Chief Minister of a State, was desir-
able at all or proper?
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Shrimati Indira Gandhl: He was
there in his capacity as a member of
the Peace Mission.

Shri Harl Vishnu Kamath: Plecase
answer my question first, this is not
the way.

Mr. Deputy-Speaker: He was there
as a member of the Peace Mission,

Shri Harl Vishnu Kamath: The
first part of the question was: did the
Government also accept the position
that they are negotiating with the
Federal Government of Nagaland,
that, as the preas describes it, there
were talks between the Prime Min-
ister of India, the Federal Govern-
ment of Nagaland and the Peace
Migsion? Is that the position?

Shrimati Indira Gandhi: No, Sir.

Sari Harl Vishnu Kamath: Then,
what is the position?

Mr. Deputy-Speaker; She has
answered.

Shri Harl Vishwn Kamath: Please
don’t be in a hurry. Why do you
hustle matters? What is the position
then? Let us know.

Mr. Deputy-Speaker:
the answer.

Shri Harl Vishnu Kamath: You do
not seem to understand, I am sorry.
She was about to say, “The position
is”, and you cut her short.

Mr, Deputy-Spesker: I dont think
80.

Shrimati Indira Gandhi: We are
not responsible as to how the press
characterises this.

Shri Harl Vishau Kamath: Why did
you not give your own version?

He has got
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Shri Joachim Alva (Kanara): Shri
Chaliha has played a noble, notable
part in these peace negotiations,

Shri S. M. Banerjee: While we
welcome the talks, I would like to
know from the Prime Minister whe-
ther during the talks she was able to
get some information as to whether
still the Naga rebel leaders and Mr.
Michael Scott are drawing inspiration
from the Naga rebel leader, Mr.
Phizo, and if so, whether she was able
to break this axis of Phizo, Scott and
Naga rebels.

Shrimati Indira Gandhi: Mr. Phizo's
riume was not mentioned.

st gt fag (T ) §S
7g wfex 7@ frar o fe A &
grezréer wreT Y § IA% o gad W
TEIATE 7 ¢ Faary gad fF ag arm-
Fr g qrgy § A7 ZW T A gy
§ 1 ag wind §, W gw 3§ " ¥ @A
AT Y § o st wa are < ok faaw
f &g QqomAT T AW wY qevar amw
T I F EY ure € qrn g ?
F¥ & waeT ¢at § f o g QT A,
3?

wwat gy Wit - @ @ T
wer ag & fr agl o waer ww @ g
fred wa1tg 4% Q AT Igh @Y A W
g R g, wiw waar qg g forad
T H7 FAaT @I EHT Iar Ay
waTy T ¥ § a7 wifd | AT A
Iufe s a® |

oY anaTe fog : ag 73 € fe o
aF T T fadm, a9 % W
T TG A\

Shrimatt Tarkeshwari Sinha
(Barh): Just now the Prime Minis-
ter made a statement that no talks
about any independent status of
Nagaland was ever made when the
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underground Nagaland leaders met
and talked with the Prime Minister,
but how does it relate to the state-
ment made by Mr. Isak Swu, in
which he has mentioned in quota-
tions, “we are ready to come to any
agreement or terms on matters of
mutual understanding, but as two
inedpendent States”? He has also
mentioned that he has communicated
this to the Government of India as
well as the Peace Mission.

Mr. Deputy-Speaker: The reply has
already been given.

Shrimati Indira Gandhi; The hon.
Member is a little late perhaps.

Shrimati Tarkeshwari Sinbha: I am
not at all late. I have heard the
statement of the hon. Prime Minister.

Mr. Deputy-Speaker:
alreday replied.

She has

Shrimatl Tarkeshwari Sinha: No,
Sir; she said that I was late, I am
trying to give this quotation from the
Press Conference in which Mr. Isak
Swu said this.

Mr. Deputy-S
was asked.

Shrimati Tarkeshwari Sinha: What
is the stand of the Prime Minister?

Mr. Deputy-Speaker:
already replied.

ker: That questi

She has

Shrimati Indira Gandhi: I have
replied to this question; it is that
they have brcen making this state-
ment consistently for many years; it
has not been made to me directly.

sty famd (QAR) : STEAw
wEEw, & s A § 6 g Amm
e o7 ¥@ TSI H UH WY T
ardwe g wda gw & sfoffa
@, @ 7§ W o T IR
A e W T Y I9 A IR
mmmfﬁmﬁiﬂmﬁw
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FTT forat orrar § & gw OF Q8 v
wfrsr A g ardd uaam e
T AT AT | I F TR F GIH 717
T f5 ‘vt e § o aeaw
§ @137 ¥ g wEw —

“I cannot spell out ‘unknown
destiny’ beyond saying that the
repurcussions would be very bad.
We may also be forced to seek
the assistance of foreign countries
to achieve our objective.”

I gH ATITHT & WY qra FC @ § A
WA A M REAR @ FT aa
T %10 77 § T 77 ot qgreY snfearedy
ar § 37 %7 fawad ogi A% g7 A
1 gqaa $AF To T wg § e
FATEFA THTE A TN AY GAT KT qeATHT
X w17 7 @ § ag I ¥ IwAT
RE @A A o« e i fafeew
*t 7ty gt 7€ S ger T fE I
AT ZT § W AT A FY SETT A 6
#urz § 7Y gt fw ware o faferw
gAY AT AEY E 9 F oY € i
F7 72 ¥ A1 ¥@ A7 & WA W fafeew
1 WY IHFAT €T #7999 787 § A 4y
AT 1 & FA g AT Aww A
# TN w F w s arEEe e
A N W AvEw A § Wi A faAey
arrat & sfafafi § war 37 @ £ g
A & frere 73 1 o A o fy
€ 373wt w2 v g faar e
g ?

st ey mivt : ag A g
¢ s =ar=1 wewt T e Y T
et STy ¥ 1Y€ 7 v, i et
fae ai & T qoawgiaar gl § Wit
A & AT A § 39 ¥ WA g7 fawrw
¢ ¥ a1 Oy aga @ awe go § Fd
FTT BICA &A1 AT g g o

2465 (Ai) LS—0.
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ot werare foz ¢ AT AT ot &
qrm faiy &

st aq fomd¥: 3 9w 21 waw
AT | wgh % A fazifegl o1 qarer
EITATFA T go ) g
afer ariwrw e wr &t ag frete
Ty g awT R ga X §

Shri P. O. Borooah (Bibsagar):
While we welcome the talks our
Prime Minister is having with the
Prime Minister and other Ministers of
the so-called Naga federal govern-
ment, may we be assured that nothing
would be done to injure the feelings
of the nationalist Nagas and ne
leniency would be shown to the
hostile Nagas who are indulging im
hostile activities?
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Shri Surendranath Dwivedy: The
Prime Minister did not have talks

with the Prime Minister of Naga-
_land’ . .. (Interruptions).
An hon. Member: He said ‘so-

called'.

Shrimati Indira Gandhi: All these
suggestions will be kept in view.

Shril Jashvant Mehta (Bhavnagar):
The Prime Minister said that on the
one side the peace efforts were going
on and on the other side, in that
area, there were three groups, one
nationalist Nagas, another those who
are negotiating and third, the Naga
hostiles or under ground Nagas. They
have started sabotage activity. What
will be the attitude of the govern-
ment to those people who are trying
to continue the hostile activities and
sabotage the peace efforts?

Shrimati Indira ‘Gamdhi: Naturally,
those who are found guilty of break-
ing law and order or indulging im
acts of sabotage will be punished.

ot teiwe gqrew ¢ @
am wgt s feet ¥ ogw ¥
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et § W M & dfrew F wenia
© @ awen w1 gwwE Qo wdm ?

dwat gty ot . o &
IR P L

Y TwATE  uraw . WIAT agaen
L oo

vt gfrey i W ¥ A A
«g gt

oY CARAGITIN  FITER AT
A g w1 IAT AL wam | AF Ww
g a7 fiF sa™ et o € Ol
% s ¥ wfaPRn o L

oW wRew W ¥ e
w1 sl e )

1625 hrs.

RE. PAPERS LAID ON THE TABLE
Shri Hari Vishnu Kamath (Hos-

hangabad): There is another item

held over—item 4 of the Order Paper.

Mr. Deputy-Speaker: I am not con-
eerned with that item.

Shri Hari Vishau Kamath: We are
econcerned; the House is concerned;
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you may aot be concerned. They have
to make a statement. Shri Raj
Bahadur has to make a statement....
(Interruptions.)

o7 (A T (ITTEFT)
F I ®T I ATHR &
Mr. Deputy-Speaker: Order,'Order.

Shri Hari Vishnu Kamath: I am
sorry, Sir; it is very unfortunate that
you make such a statement. I would
request you to refrain in future from
making such brusque and brash state-
ments. It was the Speaker who held
it over but you said that you are not
concerned. ’

Mr. Deputy-Speaker: I did not
know that. Is Mr. Raj Bahadur mak-
ing any statement?

The Minister of Information and
Broadcasting (Shri Raj Bahadur):
I have no statement to make. We
have laid some reports of the Chanda
committee on the Table of the House.
I am told that Mr. Kamath put a
question whether we are going to lay
more reports. The main report of
the committee is expected by the end
of March and we shall lay a copy of
that report before the House as soon
as possible.

Shri Hari Vishnu Kamath: That is
what is needed. Nobody said it then.
Your Deputy was umable to say so.

‘Mr. Deputy-Speaker: Now, Mr.
Jyotishi.

15.27 hrs.

MOTION ON PRESIDENT'S
ADDRESS—contd.
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